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SHHI ANNASAHEB P. SHINDE: The 
bonemeal contains phosphate and super 
phosphite is available much cheaper and in 
abundant quantity. There is no shortage of 
super phosphate in the country. Therefore, 
I do not think any additional steps are re
quired.

MR. SPEAKER: Next Question.

SHRI BIBHUTI MTSHRA: Q. 1447.

SHRI SHER SINGH rwe—

AN HON. MEMBER: This relates to
labour. How is the Ministry of Agriculture 
concerned with it?

MR. SPEAKER: It was transferred to 
this Ministry.
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHER SINGH): (a) and (b). The Crash
Scheme for Rural Employment with an out
lay of Rs. 50 crorps during the year 1971-72 
has been introduced with effect from April 1, 
1971. The Scheme is implemented through 
the State Governments/Union Territories with 
100% financial assistance by the Central 
Government. Additional employment is 
designed to be generated through a net work 
Of rural projects of various kinds which are 
labour intensive and which will create durable 
assets. Employment is to be provided in 
every district for atleast 1,000 persons for a 
period of 10 months in a year at a wage not 
exceeding Rs. 100 per month. An amount 
equivalent to  |  the o f the Wage cost will be 
available for materials and equipment. The 
order of outlay is Rs. 12.50 lakhs per district 
■per- Wwiu*n,-;''
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SHRI BHAGWAT JHA AZAt): As tne 
hon. Minister has said that the aim of the 
programme is to have an impact on unem
ployment, may I know if he has tried to 
ascertain district wise as lo what is the per
centage of employed and unemployed among 
those who are registered witn the employ
ment exchanges? Tf so, how many per 
thousand persons in the district will be un
employed persons? What will be the per
centage, will it be 0.002 per cent or 2 per 
cent, or what figure will it be?

SHRI SHER SINGH: Not all get regis
tered in district exchanges. Of course, there 
are educate4 people who warn employment 
get themselves registered in Employment 
Exchanges, but there are unemployed people 
also who never get themselves registered, 
but thi> is meant primarily for this type of 
unskilled labour who are out of employment 
for many months in the year in off-season 
d-tys and we want to provide employment to 
them and thereby create some permanent 
assets as infYa-strueture so that it might 
generate some employment in future.
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SHRI SHYAMNANDAN MISHRA: The 
extent of employment is really determined by 
the its income contcnt.

SHRI SHER SINGH: I require notice of 
this question.

SHRIMATI JYOTSNA CHANDA: The 
hon. Minister has mentioned the names of 
almost all States except Assam. I would like 
to know from him whether Assam has been 
excluded from this.

SHRI SHER SINGH: No, Assam is very 
much in the picture. We are taking this 
scheme to Assam also.

Assessment of Loss of Crop in U. P. due to 
recent rains and Central Assistance therefore

*1450. SHRI R. S. PANDEY: Will the
Minister of AGRICULTURE be pleased to 
state:

(a) whet! er ral>i g ains worth hundreds 
of crores of rupees have been damaged in 
Uttar Pradesh during the recent rains there;

(b) whether an on-the-spot assessment of 
this loss has been made by the Central Govern
ment and, if so, the main findings thereof; 
and

(c) the assistance given by the Centre to 
the State Government to provide relief to the 
affected farmets?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASEHEB P. SH1NDE): ,(a) The U. P. 
Government has stated that heavy losses to 
Rabi crop have occurred owing to untimely 
rains in Uttar Pradesh.




